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CONFERENCE OF BOARDS OF 
SECONDARY EDUCATION

3037. SHRI A.R. BADRI NARAYAN:

SHRI R.V. SWAMINATHAN: 
SHRI P.M. SAYEED :

Will the Minister of EDUCATION, SOCIAL 
WELFARE AND CULTURE be pleased 
to Mate :

(a) whether it is a fact that a Conference 
of Boards of Secondary Education was held 
in the last week of September, 1978 in New 
delhi ;

(b) if so, the subjects discussed:

(c) the decisions arrived a t ;
(d) whether the Conference urged upon 

the State Boards to revise their course for 
plus two stage in the light of the patterns 
recommended by the Adiseshiah Review 
Committee ; and

(e) if  so, the reaction of the State 
Boards?

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(DR. PRATAP CHANDRA CHUNDER):
(a) Yes, Sir.

(b) to (d). A  statement is attached.

(e) The Resolutions of the course were 
adopted unanimously.

Statement

• I)) ti  (dl. Statement showing the subjects discusscd and decisions taken in the Conference 
■> R > i'\li of S^ondary Education in India held on September 28-29, 1978, in New Delhi.

Subject Decisions in brief

1 .' Vocationalization of Education at the 
+ 2 stage.

The Conference recommended that thr Statr 
Boards should review their courses in the light 
of the course patterns and other suggestions 
made in the reports of the Adiseshiah Review 
Committee on Higher Secondary Education 
and Working Group on Vocationalization 
to suit the needs of the community.

2 [>n item station of the recommendations The Conference recommended that those
of the Patel Review Committee for Ten 
Year School curriculum.

Boards which have not yet been able to ini­
tiate action, may do so at the earliest through 
a time bound programme as it is realised 
that the curriculum renewal is an essential 
part of educational reconstruction.

The Conference emphasised the need for laying 
greater stress on art and culture, as also 
physical education and sports in schools so 
as to develop an all round personality of the 
children.

3* "̂‘ -ially Useful Productive Work . Resolved to recommend to the member-
Boards that to provide continuity of SUPW 
from ten-year schooling to higher secondary 
stage SUPW should be treated as a com­
pulsory subject in the General Education 
spectrum of higher secondary course also and 
it should count for certification.

The Conference also feels that this is an area 
where no rigid course/syllabus can be laid 
down. It also recommends that a maarive 
programme of inservice teacher training may 
be undertaken by the Boards.
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Sutyect Decfefcm la Brief

4. Population Education

3 Open SchooJ Project.

6 Alternative Courses in Science and Ma­
thematics at secondary stage.

The Conference recommended that PopuJatim 
Education be reflected at all the stages of 
school education and women into the existing 
disciplines as to develop appropriate under­
standings and attitudes.

The Conference commends the introduction of 
Open School Project to be launched by the 
Boards as a part of their regular educational 
programmes.

The Conference recommended that the matter 
may best be left to the member Boards as 
their needs and situations varied from Boai c! 
to Board and it is not considered appropriate 
to lay down any uniformity in this matter. 
The Boards may dccide whether or not to 
provide alternatives or in how many subjects 
to do so. The Conference however, agrrr* 
that there it a need to provide a minimum 
knowledge of Mathematics and Science 10 
every student ; wherever alternative courses 
are provided by a Board. Students of both 
the alternatives should be considcrd eligible 
for admission to a higher course.

Project on Comparative Study of syllabi. The Conference agreed that a Standing C<rn*
mittee of the COBSE be authorised to strengil cn 
the COBSE Sectt. in order to enable ^ 
it to undertake such projects.

8. Equivalence and Recognition of Exa­
minations.

The Conference recommended that the exrmira- 
nations conducted at different levels by the 
member-Boards should be recognised cn re­
ciprocal basis.
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